BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE,

CHENNAI

MEMORANDUM OF APPLICATION

(Under Section 18(1) read with Sections 14, 15 of the National Green

Tribunal Act 2010)

Original Application No. 51 of 2025

M. Shanmugam (Aged about 60 Years)
S/o. P. Mallaiyan
No. 12/1B, Santhosh Illam, Sri Lakshmi Nagar,
Mallaiyan Garden, Sundakkamuthur,
Coimbatore South,
Coimbatore, Tamil Nadu - 641 042.

-Vs-

1. District Collector,

Coimbatore District Collector Office,
7/1, State Bank Road, ‘
Gopalapuram, Coimbatore,

Tamil Nadu - 641 018.

2. The Principal Secretary
Municipal Administration
Department of Water Resources Management
Secretariat, Chennai — 600 001.

3. Director of Town Panchayat
MRC Nagar, Raja Annamalai Puram,
Chennai — 600 028.

4. The Assistant Director of Town Panchayat
3™ Floor, Collector Office Building,
7/1, State Bank Road,
Gopalapuram, Coimbatore,
Tamil Nadu — 641 018.

S. The Executive Engineer
Town Panchayat Office
Ettimadai Post, Coimbatore,
Kandhe Gounder Chavady,
Tamil Nadu - 641 112.

6. The President -
Town Panchayat
Ettimadai — 641 012.

Applicant

Respondents



INDEX TO ADDITIONAL DOCUMENTS No.1 FILED BY THE APPLICANT

S.No Description of Document Page No.
1: Annexure-1: Copy of UDR A-REGISTAR, 2024 1-2
2 Annexure-2 : Copy of FMB for survey No. 161 3
3. Annexure- 3 : Copy of FMB for survey No: 162 4
4. Annexure- 4: Copy of FMB for survey No: 172 S
5. Annexure-5 : Copy of Village Map 6
6. Annexure-6 : Guideline issued by the Government to 7-32
carry out the UDR Survey along with Translated Copy.

Filed by:

Place: Chennai g ’)
Date: 17.06.2025 ' \ﬂ_ﬂ_ﬁ,lﬁ—JL_‘

Mr. R.Prabhakaran
Counsel for the Applicant
Mobile : 9444447890
Email:prabhakaranadvocat
e@gmail.com
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ANNEXURE-A-2

District : Coimbatore Survey No : 161

Taluk : Madukkarai Area : Hect 03 Ares 2.50

Village : Ettimadai. [34] Scale:1:2102

Signed By Tahsildar

Survey and Settlement Department, Government of TamilNadu

| Name of approver : mdk @nﬁ
Date of Issue: 08-04-2025 20:08:11 Date of Approval : 17-03-2017 S4iia
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ANNEXURE-A-3

District : Coimbatore Survey No : 162

Taluk : Madukkarai Area : Hect 01 Ares 46.00

Village : Ettimadai. [34] Scale:1:2688

Signed By Tahsildar .
Name of approver : mdki{Sims
Date of Issue: 08-04-2025 19:59:01 Date of Approval : 17-03-2017FSie8

Survey and Settlement Department, Government of TamiiNadu 210 fv.1
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ANNEXURE-A-4

District : Coimbatore Survey No : 172

Taluk : Madukkarai Area : Hect 01 Ares 31.50

Village : Ettimadai. [34] Scale:1:1979

Signed By Tahsildar -
_ Name of approver : mdkHEgc]
Date of Issue: 08-04-2025 20:04:08 Date of Approval : 17-03-2017 [&3-3/s]

Survey and Settlement Department, Government of TamilNadu
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TRANSLATED COPY OF ANNEXURE-A6
Instructions to Land Title Registration Development

Introduction

Hon’ble M.G. Ramachandran,
Chief Minister
Tamil Nadu Govt

Fort St. George, Chennai-02.

Day:

The Land Titles Development Scheme is a boon for farmers. Through
this scheme, collective titles are- converted into individual titles. The .land
subdivisions are measured and the boundaries of each land owner’s land are
defined. Title changes are made without any petition for title changes. The title

and the map of the land owner’s field are provided to each land owner’ s.

This enables farmers to obtain the land title deeds required to

obtain loans from banks on their land.

Therefore, for this project to be a complete success, I request the
agricultural community to provide accurate information and fully co-operate

with the land survey staff to benefit from it.

(Om) M.G. Ramachandran.
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Detailed instructions for various office procedures
Preparation of field map

I marked the markers on the village map.

On the right side of the land record, indicate the area and the tax.

Preparation of alphabetical list of names,

Preparation of approximate chitta,

Preparation of notification under section 9(2).

Deciding on appeals received on Section 9(2) notification.
Preparation of pure chitta.

Preparation of Patta and Patta Map

Issuance of Patta.

A. Preparation of records.

Clean documents handed over.

Section 13 Advertising.

Preparation of clean documents for villages surveyed under
Act XXVI of 1948 and Act 26 of 1963.

Sending documents to various officials.

Those responsible for performing various tasks in the
Land Tenure Development Project Office.

The importance of descriptors.
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(29) New signs found during the field survey should be indicated on the copy of the
field map with a suitable symbol in red ink. If the symbols for signs already marked on
the village map do not match those currently on the ground in the village, the
necessary symbol should be adjusted. (Example) A road that was previously paved may
now be a tarred road. In such cases, the road should be indicated with the symbol for a
tarred road. Signs already mari:ed on the map but not currently on the ground
should be removed from the map. A note of such removal should be noted in the land
records. However, even if there are no canals, carriageways or footpaths, they

should not be removed from the map. They would have been encroached upon.

(30) All outlying fields, subdivisions and all assessed and unassessed waste lands shall
be surveyed and any new encroachments thereon, if they exceed 0.05 acres, shall be

measured and marked on the copy of the field plan for the field location map.

11. Boundary marking work - measuring new subdivisions, topo details,

encroachments and replacing missing stones.

(31) The work of locating the field and the work of measuring the field should be done

by different land surveyors.

(32) In cases where land is jointly owned, a new copy of Form 10, which includes a new
section requiring landowners to submit a report to show their share in the land, should
be provided to all joint owners so that they can avail themselves of the opportunity to

submit a report before the surveyor undertakes the survey work.

(33) It is necessary to check the metric chain every day before starting the measuring

work. Measuring work should be done only with the metric chain.

(34) The angles for the curves of the new subdivisions should be taken from the 'G'

lines in the intersection.
(35) The method of equalizing very small curves should be followed wherever necessary.

36) The area shown in the deeds and the area measured and calculated for the new
subdivisions shall be taken into account, if within the permissible small different in the

area mentioned in the deed must be considered.
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4) Field measurement trace

For the fields in which new subdivisions have been surveyed, a survey map should be prepared
by drawing the new subdivision boundaries and dimensions in red ink in metric scale. Survey
maps should be prepared only for fields with field work. The maps for the fields with field work
should be well stitched together, and the details of the fields with field work and fields without
field work should be indicated in the ta}ble on the first page of the survey map. A copy should be
prepared only for the fields with field work. Survey maps need not be prepared for the fields

without field work. The drawings for these will be prepared later.
(5) Drawings for "Explanations”:-

This map shows the new markers measured in the fields without subdivision work and the
changes in the markers already present in the village map. The new markers should be drawn
in red ink with the dimensions and the approximate maps should be prepared. In cases where
markers are shown in the village map but are not present in the old field survey, the maps
should be prepared by measuring the dimensions on the ground. If markers were already
present in the village map but are not present on the ground, a map should be drawn
showing the markers in black ink to show that there are no markers on the ground, and
they should be crossed out in red ink to show that they are not present, and it should
also be indicated that the markers that were already present in the village map/field
survey at the time of the reference to the field or subdivision concerned in the land

record are not present on the ground.

A detailed account showing the measurement chains should be prepared and attached to

indicate the fields where there is no field work.

6. Land Registry

After the completion of the survey work, a land record should be prepared in Form 35 with the
help of the approximate land record already prepared during the field survey work. The area
calculated for the new subdivision should be marked with a pencil on the right side of the land
record in the period specified for that purpose. If the area found in the deed does not exceed the
permissible error limit, the area found in the deed should be taken, the deed number should be
marked with a pencil in the reference period. The total area and the settlement, as per the data,

should be written on the last page of the land record.
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a) The area concerned with the land survey in the plan.

(1) Completing fieldwork and audits; receiving documents in the office.
(2) Scrutinizing new subdivisions (including area estimation)

(3) Prepare a complete field survey for all cultivated and uncultivated fields, converting

them to metric system and drawing them to scale.
(4) Marking existing descriptors and removing non-existent descriptors,
(5) Correction of areas in the land register by classification, as per village accounts.
(6) [a] 9 (2) Preparation and submission of reports.
[b] Preparation and submission of informative reports.
(7) Preparation of rough drawings to be attached to the title deed.

(8) To decide appeals after relying on the reports under 9(2) and to submit a draft
advertisement under Section 13 of the Land Survey and Boundary Act, 1923.

The revenue department related part of the project.

(1) To check whether the records recorded by the surveyor are correct. 25 percent of the
records should be inspected here and there, and the records and other disputed
petitions should be investigated and the summary should be compared with the

accounts completed in the previous land records and checked for correctness.

(2) Preparation of alphabetical list of Title Deed holders and provisional chitta,

verification of 10 percent of area and tax items as per revenue accounts.

(3) 9 (2) To commence the preparation of double-entry accounts on the expiry of the

period prescribed for appeal from the last day of submission of the report.
(4) Preparation and distribution of Title Deeds.
(5) Preparation of copies of signatures for the 'A’' register

(6) Obtaining xerox copies of the printout and 'A' register and handing over the original

documents to the concerned authorities.
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(iv) The descriptors found in the maps for descriptors obtained from the field, in the
field maps with field work, and in the fields without field work, should be indicated in

the above new field maps as mentioned above.

(v) If any errors are found during the preparation of the field map which cannot be
corrected, the same should be sent to the concerned Sub-Inspector for correction. He
should send it to the field to get it corrected and send the corrected maps back to the
office within 3 days. These details should be noted in the serial reference files

maintained for each village.
Note :-

1) Field maps containing fieldwork obtained from the field will be considered as original

field prints.

2) The first copy of the Land Title Registration Development Plan is the field map of the

fields with and without field work, which is re-prepared in the office.

3) Tweo more copies will be made from this first map by xerography and will be issued

as a village map copy and a district map copy.

20. Marking the markers on the village map.

(a) The Deputy Director, Central Survey Office, Chennai will arrange to provide village
maps to each District Survey Office at the rate of six village maps per village at the
commencement of the land title record development project in the village. Out of these,
3 maps will be sent to the Project Surveyor by the Assistant Director before the

commencement of the work.

(b) For villages where the Central Survey Office does not have sufficient number of
village maps, surplus village maps available in the District Collectorate or Taluka Office
of that district should be obtained for this purpose. If such surplus village maps are

not available in the District and Taluka Offices, ammonia copies should be taken in
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sufficient quantity for those villages. In offices where ammonia copies are not available,

copies should be made by hand.
-46-

(c) The Surveyor of the Project should send one of the three village maps

available to him to the concerned Surveyor for each village.

(d) The surveyor in the circle or at the head office shall make corrections
to the descriptions in all village maps provided to him on the basis of the
field maps taken and the headland index maps prepared by the surveyor
obtained from the field.

(e) All new markers and changes in existing markers shall be marked in red
ink, and all corrections to markers in villages shall be certified to have

been made correctly and without any omissions in the village maps.

() The corrections made to the village maps in the Land Titles Development
Project Office should be checked against the maps of the neighbouring villages,
whenever necessary. If any deficiencies are found, they should be rectified

before sending the village maps to the District Land Survey Office.

(g) (i) Four copies of village maps, one for the village, one for the Taluka Office,
one for the District Collector's Office and one for the Central Survey Office,
should be provided with the details as advertised in Section 13, signed by the

Assistant Director.
(i) All changes must be made in red.

(iii) As far as possible, changes to the village map should be made in the
village map maintained in the District Collectorate. (iv) In cases where
corrections have been made in the model maintenance maps, these corrections
need to be made only in the 3 copies of the village map in the District Survey
Office.

(h) (i) As soon as the village maps are available under the Land Title Registration
Development Scheme, corrections for changes in them should be made in the

village maps themselves, if there are 30 or more stock maps for that village in
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the Central Survey Office, and appropriate notes should be written on those

village maps.

-67-

i) The manufacturer, comparator and supervisor should be mentioned in the following

documents (appropriate certification should be provided in the required categories.)
1) Alphabetical list of Title Deed holders

2) Provisional Chitta. (3) Land survey and land registration.

4) 9(2) Notification (5) Inside page of the outer table of the printout (for comparison)
(6) Title deed and Title deed drawings |

7) Area list of new subdivisions (8) Copy of 'A' register

f) The register indicating the persons responsible for the office work procedures should
contain the names and signatures of the persons who performed and compared the

various tasks.

35. Advice on the importance of detail code (descriptors), their measurement

during fieldwork, and their notation in documents.

1) Preparation of village maps showing the boundaries of all land survey fields with

most of the important Geographical details.

2) The main objectives of "cadastral" land surveying are to 'prepare' large-scale maps
showing the boundaries of each property with cadastral codes and all sizes. Therefore,
the task of measuring cadastral codes and indicating them in land survey documents is

very important and necessary.

Fixed structures in the survey field such as houses, wells, temple canals,
footpaths, carriageways, roads, bridges, telegraph wires, and cemeteries are called
place markers or descriptors. It is necessary to mark all these descriptors on

Anandhu maps for the following reasons.

1) A marker was marked on the map, which means that the marker was on the
ground when the survey was done. Therefore, this can be used as evidence to help

resolve future cases.
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2) The markers found on the field scale map and village map serve as a maximum
deterrent to unauthorized encroachment on marginal lands such as carriageways

and canals. They also help protect public rights.

-68-

3) The descriptions shown on the maps are also helpful to the survey officers in

identifying the lands.
Setting up the lights:

1) Village maps. The locations of all important landmarks such as public
buildings, canals, streams, ponds, wells, carriageways, footpaths, etc. should be

indicated by measurements.

(2) The dimensions of the plots shall be taken from the nearest 'G' line, field
boundary line or subdivision line by means of ﬁerpendiculars. The dimensions
so taken shall be taken for the corners of houses, square wells, buildings, etc.,
and for the bends of roads, canals, telegraph lines, electric wires, etc. For

circular wells, the dimensions shall be taken from a 'G' line on both sides.

3) For canals, canals, telegraph lines, etc., the cross-sections of the line
through which they enter the field boundary and the line through which
they exit the field boundary should be recorded. In the case of canals, the

direction of water flow should be indicated by an arrow.

4) Where a railway track, road or footpath crosses a village boundary, the
location and distance should be marked to show where the path originates from

or where it leads.

5) The names of villages, ponds, hills, River, Canal, Temple and other
individually named landmarks should be properly recorded on the field
scale and village map. While marking village landmarks as landmarks, chain
measurements should be taken perpendicularly from the line to the boundaries
of the group of houses on both sides of the streets. The width of each group of

houses, the back and their main points of curvature should be measured and
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perpendicular lines should be taken. Temples and important public buildings

should be measured separately.

6) As far as footpaths are concerned, only footpaths coming from the village and

footpaths from one small village to another should be considered important.
-69-

7) Only main power lines should be marked. Branch and individual connection

lines should not be marked.

8) Measurements should not be taken for unimportant markers. Common
shallow water channels formed on small rocks, temporary footpaths,
carriageways, old disused wells. Temporary dams, sluices, temporary sheds
should not be considered as markers. Only permanent markers should be

measured and marked.

9) The significance of each indicator should be considered. Any indicator that is
a prominent feature on the earth should be indicated. For example, a single tree
in open spaces, a small temple or a large rock can be an important indicator

and should be indicated by measurements.

10) All indicators should be marked on the maps in blue ink using the symbols

explained below.

Symbols to be used to display annotations in documents:
1. Tiled or tiled house

2. Thatched house

3. Temple

4. Mosque

5. Church

6. Fort



7. Lamppost

18.
19.
10.
11.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
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Lighthouse
Walkway
Carriageway
Canal
Dirt road
Travel road and km. stone
Concrete road and Thar Road with Km stone
Train track
Telegraph wire
Telephone
Power line
River, canal and bridge
River, stream and dam

Bridge and causeway



